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0A.755/92 -~ .  date of decision : 23=9-93

Betwoont

1, S.Appe Rao 8/¢ 8,9.Ra0, aged 33 ycars
Dicsel Assistant, LocoO Shed, 5.8.Railway,
Waltair, vigekhspatname4,

2. G.Srinivasa Rao S/0 G.V.Apps R8O, aged 32
. years, Diesel Assistant, Loco Shed, 3.E.RlY, wailtair,

3, J.Sahedevan S/0 K, Japarchanzn, aged 40 yeors Diesel
aA=sistant, Loco shed, S.B.Rallway, wWaltalr.

4, D.Gopals Rao $/o Punnayya, aged 40 years Diesel
Assistant, LocoO Shed, S.E.Railway, waltair,

%, P.Srinivasulu s/o P,Krishnz turty, Aged 40 years,
piesel Assistant, Loco Shed, S.E.Railway, waltalr

6, Abrahmam Mathew, S/o Mathei Mathew, aged 43 yezrs,
Dlesal_hssistant. Doco Shed, S,E.Railway, wWaltair,

7, B.M.Patnaik, S/o0 B.S5.S.Rso, Aged 40 years, piescl

assistant, Loco Shed, 5.5.Railway, Waltalir.

B8, S.Marsings Rac Séo §,N.Reo, aged &1 yolrs, Diczel
Assiatant, Loco “hed, 8,E.,Rallwoy waltair,

P D.Nagaraju.S/o D.N.Raju, aged 30 years, Diesel
Assistant, loco Shed, s.,E.Rallway, Wwaltalir,

10, T.J.5.P.Raju 5/0 T.Appa Rao, aged 28 years,
Diesel Assistant, loco Shed, S.E.Rallway, waltalir.

11, P.Lakshmana Rao S/0 P.R.Rao, aged 33 years,
Diesel Assistant, Loco Shed, S.E.Railuay,Waltair.

12, M. Jagadiswara Rao S/o0 M.Appa Rao, aged 32 years,
Diesel Assistat, Loco Shed, S.E.Rallway, waltair,

13, I.V.Hanimantha Rso 8/0 1.V.Rso, aged 27 years,
Diescl Assistant, Loco shed, S.E.Railway,
Rayasgada Dist. Koraput

14, X.Rams Rso §/0 I.8irmannd, Aged 35 ye~ rs Dichel
Assistant, Loco Shed, s.,E.,Railway waltalr,

15, M,Umapathi S/o0 M.Savarayye, aged 30 years, Diesel
Assitant, Loco shed, S.E.Railway, waltair,
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J.Ananda Raoc S/0 J.Chandrasekhara Ra2o, aged
31 years, Diesel Assistant, Loco shed, S.BE.Rallway,
Rayagada Dist,. Korapute

B,Rama Rao, S/0 Ramappady, aged 38 years, Diesle
Assistant, Loco shed, s E,railway, waltelr,

L.Sanyasi Rao 5/0 late L.Sany:8i, aged 33 years Diesel
Assistant, Loco shed 8 ,E,Raily, waltair,-

G.Sstyanar .yana 8/o Demdu, aged 40 years, Diesel
Assistant, Loco Shed 8,E,Railway, waltalire

$,Ch.P.Nasdu 8/0 8, R.Murty, a?ud 1S years, Traction
Assistant, Lo¢o shed, 8 ,E.Raileay, waltair,

B.V.R.mmda 8/06 B.Appanns, aged 33 years Traction
Assistant, Loco shed, 3.,E.,railwoy, wWaltalir,

R, Nookaraju, S/o. Naganna, aged 33 years, Diesel
Assistant, Loco Shed, s.E. Rallway, Waltair,

™, Appalaraju, s/o. Jougulu, aged 33 years, Diesel
Assistant Loco Shed, S.E,Rallway, Waltair.
Ch.Gavareayya, S/c. venaktaswami, aged 38 years, Diesel’
Assistant, Loco Shed, s, E,Railway, Waltair,

5,Srinivoss Rzo, S/c. Gangayye, aged 26 years, Diesel
Assistent, Loco Shed, s.E,Railway, waltair.

B.Covinda Raoc, S/0. B.U;Das, aged 33 years, Diesel
Assistant, Loco Shed, S,E.Railway, Walteir,

Ch. Batya Reo, B/c. Dhsall Nridu, aged 32 yerrTs,
Diesel Rsasistant, Loco 8hed, 3. E Rsilway, Wnltair,

Hafie Sshuda, 8/0. Shalr Ushmeli, eged 36 years, Diesel
Assistant, Loco Shed, 8.E,Railvay, Waltalr.

Y.,Manmadha Reo, 3/0, Late Y.G.Rao, aged 38 years, Diesel
Assistant, Loco Shed, S.E,Railway, Waltair,

K., Rambabu, S/0. K.Rama Rao, aged 29 years, Diesel
Assistant, Loco Shed, s,E.Rallway, Wealtair.

B,Krishna Rao, 8/0. B.V.Naldu, aged 318 years, Diesel

 Assistant, Loco Shed, S.E.Rallway, KANTABANJI,Dist,Balangir,

32.

33,

34,

K. Rama, S/0. K.P.Sanyasi, aged 32 years, Diesel
Assistant, Loco Shed, S.E.Railway, Waltair,

P.V.Ramana, S/0. p.Chitti, aged 32 years, Diesel
Assistant, Loco Shed, S.E.Railway, Wwaltair,

D, Lakahmena Rao, S/0. D.Siguachalam, aged 34 years,
Diessl Assistent, Loco 8hed, 8.E ,Rallway, Waltair,

Pe Reo Reddy, 8/o. P,P.Reddy, aged 46 yoars, Diesel
Assistant, Loce Bhed, 8,.F.Railway, Waltsir,

K. Ramakrishna Rao, 8/o, Satyanarsyens, aged 38 years,
Traction Assistent} Loco Shed, s ,F.Ratlway, Waltair.

o » s APPLICANTS
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Union of India represented by the General Manager,
S.,B.Railway, 11 Garden Reach Road, Calcuttae4l,

Chief Personnel Officer, 3,E,Railway 11 Garden Reach
Road, Calcutta-43,

Chief Operating Superintendent, S,.E,Rsilway, 11 Garden
Reach Road, Calcuttie43,

Divisional Railway Manager, S,E,Railway, Waltair
Division, Visskhapatnam~4d,

Divisional Personnel Officer, 8.E.Railway, Naltair‘

Division, Vieakhapatnamed,

Sentor Divisional Mechenical Enginser, 8,E.Railwvay,
Waltair Division, Vieaskhapatnamed,

A, Madeena, Loco Shunter, S.E.Raidd¥ay, lLoco 8hed, Waltair,
0. Shankar, Loco Shunter, S.E,Railway Waltair Loco Shed.

N.Ramalingeswara Rao, Loco Shunter, sS.E,Railway
Waltair Loco Shed,

A.,Sudarasana Rao, Traction Assistant, Loco Shed,valtair,

Jagadish Chowdhury, Diesel Asst, S.E.Railway,
Waltair Loco Shed,

A, Ramachandra Rao, Loco Shunter, S,E,Railway,
waltair Loco Shed. :

Anthony Barron, Traction Assistant Loco Shed,
5,E,Railway, Walteir.

N.Prabhakare Ras, Disrel Asaiotant Loco Bhed,
S,E.Rallwey, wWaltsir,

Subhan Mahaboob, loco Shunter, Loco Shed,

T.Nageswara Rao, Traction Assistant Loco Shed,
S.E.Railway, Waltair,

Md.Rafiq, Traction Assistant Loco Shed,
S.E.Railway, Waltair,

P.Narayana Mirty, Piesel Assistant Loco Shed,
S.E.Railway, Waltair, !

AN,R,5,Kumar, Diesel Assistant Loco Shed,
S.E,Railway, Waltair,

K.Tarakeswara Raso, Loco Shunter. Loco Shed,
S,E.Raflway, Waltair,

. ]
8.8udarsana Rao, Traction Ausictnnt, Loco 8hed,
B.I.Railway. Waltair, i

P.Venkatesvara Rao, Traation Asaistant, Loco Shed,
8.E,Rallway, Waltalr, :

D. s:tyanaraynna, Traction Assistant, Locc Shed,
S.E.Railway, Walteir,

."40.
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24, P. thkhtaﬁpa Rso, Traction Assistant, Loco Shed,
3,2, Railway, Waltalr,
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2%, S.Sankara Rso, Diesel Aset, Loco Shed,
s,E.Railway, Waltair.

26, G.Anandagirivasu, Traction Assistant, Loco Shed,
S.E,Rallway, Waltair,

e g -

27. B.Sanjeeve R3O, Diesel Agsistant, Loco Shel,
s, B Railway, Waltair,

28, J.V.R.Marthy, Diesol Assistant, Loco Shed,
s. E.Rali\i(y. N.lt. ir.

29, R,N,Ghosh, Diessl Assistant, Loco Shed,
8,5, Railway, Waltelr,

30, K.G.Pushpangadan, Diesel Asaistint, lLoco Ehed,
S.,B.,Rallway, Waltair,

31, S.Ravikumar, Diesel Assistant, Loco Shed,
S.E.,Railway, Waltalr,

12, R.K.Roy, Loco Shunter, Loco Shed, S,B.,Railway Waltair,
3), Chaitran, loco Shunter, Loco Shed, S.E,Railway,Waltair,

34, Babulal Roy, Lloco Shunter, Loco Shed,
S,E, Railway, Waltair,

35, M.Rajendran, Loco Shunter, Loco Shed,
S.E.,Railway, Waltalir.

36, Y. Harinarayana Rao, Traction Assiatant Loco Shad,
S,E.Rallway, Waltalr,

17, G.Shankara Rso Dieanl Azmistant, U.E.Roiluny;
waltair lLoco Shed,

38, P,Narasinga Rao, Diesel Assiatant, S.E.Rallway,
L.oco Shed, Waltair,

39, S.P.Banjarjee, Diesel Assistant, S.E.Railway,
Loco Shed, Waltair,

40, M.M.S. Nehru, Diesel Assiatant, S.E.Railway,
loco Shed, Waltair, |

¢l. A.V.S.Narayana, Diesel Assistant, S.E.Railway,
Loco Shed, Waltair, * '

42, Y.Narasinga Rao, Diesel Assistant, 8.,E.Rzilway,
Loco Shed, Waltalr,

'4!. R,Vasudava Rao, Diasel Assistant, S .E.Rallwsay,
Loco Shed, Waltalir,

44. M,Chandrasekhnra Rao, Diesel Aasistent, E.E,Rallway,
Loco 8hed, Waltair,

43, 3,Chellarnidu, Diesal Anéintant, S,E.,Rallwvay,
Loco Shed, Walteir,

...s..
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E Appslarajv, Diesel Assistant, S.B.Rellway,

Loco Shed, Waltair.

A.Samba Murthy, Diesel Assistant, S.E.Rallway,
Lsico Shed, Waltalr,

T,Mangayya, loco Shunter, S.E.Railway,Loco Shed, Waltalir,

S, Tarakaswara Rso, piesel Assistant, LocO shed,S.E.R1Y.

G,Nageswara Rso, Diesel Aasistant,loco Shed,S5.E.Railway,
Waltair, :

R Eswara Rso, Diesel Acnt,loco 8hod,8.B,Rly.. Waltelir.

M, Krishna Murthy, Traction Assistant, Loco Shed,
3.5, Railway, Weltair.

N.S.G.K.Nalr,Traction Asst,.Loco Shed, 8 .E.Rly,Walteir,
K.G.Sarma, Traction Asst.Loco Shed, S.E.Rly.Waltair,
p.S.Reddy, Traction Asst, lLoco Shed,S.E.Rly.,Waltalir.
Y.J.Ratnakumar, Traction Asst,Loco Shed,s.E.Rly,WaItair.
B, Dsenabandhu, Piesel Asst, Loco Shed, B.E.Rly,#altair,
K.V.Rao,Traction Asst,,Loco Shed,S.E.Rly.,Waltair. ‘
p.Prasada Rao, Traction AsSt.. Loco Shed,S.E.Rly.,Naltair.

¥.Venkateswara Rao, Diesel Assistant, Loco Shed,
s, % ,Railway, Waltalr,

J.M,D.Patnalk, Biesel Asst,,Lnco shed,S.B,Rly, Waltair,
H,Anands Rac, Dienel Asst, Loco Ghed, 8.8, Rly.,wnltalr,

T.Satya Rao, Diesel Assist nt, Loco Bhed,
S.E.,Railwey, Waltair.

N.Solomon Raju, Loco Shunter, Loco Shad, S.E.Rallway,
Waltair, '

S ,Hanumantha Rao, Loco Shunter, Loco Shed, S.E,Rly,
Waltealir,

p.Sanjeeva Rao, Traction Assistant, Loco Shed,
s.E.,Ratlway, waltair,

V. Ramana Rao, Diesel Assistant, Loco Shed,
s E. ,Railway, Waltair.

B.Suryanarayana, Diesel Assistant, Loco Shed,
S.E,Railway, wWaltalr,

K.Muralidharan Nayar, Diesel Assistent,
Loco 8hed, 3.8.,Railway, Waltair,

N.D.Bangrjee, Diesel Annjotent, Loco Bhed, 8.E.Railwey,
Waltalr,

R, Umarmhaswara Rao, Diesal Assistant, Loco 3hed,
S B.Railway, Waltair.

...6..
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72, R.Kamar, Diesel Assistant, Loco Shed,
5,B.,Rallvay, Waltair,

73, F.P.Rac, Diessl Assistant, Loco Shed,
S3,E.,Railwey, Waltelr,

9. B.A.Naidu, Diesel Assistant, Loco Shed,
8,E.Railway, Waltalr.

75, Lakshmen Sipka, Driver, Locos Shed, Se.B.Rallway,
Xantabanji Dist., Bolangir,

76, E.Surya Rao, plesed Assistant, S.E«RlYss Loco 8hed,
Kantabanji Dist, Bolengir.

7. N.Sundare Rao, Driver,doco 8hed, 8 . E Rallwey,
Xantabanji Dist, Beclangir,

78. R.Balakrishna, Diesel Assistant, Loco Shed, Rayagada,.

79. Tl.Vankata R&0, Traction hssispant, ¢/o. Chie® Tracti-n
Foreman, Bacheli Dist, Bastar.

80, S.Banoii Rao, Traction Assistant ¢/o. Chief Tractlion
FPore:-an, Bachcli Dist, Bastar,

.+ Respondents

Counsel for the applicants : G. Ramachandra Rao
Advacate

Counsel for the respondents + V. Bhimanna, SC ?nr'Railuays K
M. Panduranga Rac, R-68 to 74

N. Ram Mohan Rao, R-43, 45, 46,
47 8 496k’

CORAM :

HON'BLE MR. JUSTICE V., NEELADRI RAG, VICE CHAIRMAN

HON.BLE MR, P.T. THIRUVENGADAM, MEMBER (ADMINISTRATION)

Judgeme nt

( Asper Hon, Mr. P.T. T hiruvengadam, Member (Administration )

Heard Sri G. Ramachandra Rao, learned counsel for the

~

applicants and $/Sri V. Bhimanna, M. Panduranga Rao, and N. Ram

flohan Rac, for the respondents,
2. For Fillihg up vacancies of Fireman Grade A, the Railway

Board had issued instructions in théir letter No.EG II-80/RC-1/

144, dated 30-4-ﬂ982;‘.Asﬁper these instructions the uadancies
ef '

el
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of Fireman Grade A vere to be filled as under :

a) Fifty per cent by the usual selection procedure from
Fireman-8 who have studied upto Bth Class and are below

45 years of age;

b) Fifty pereent by a Departmental gxamination from all
Fireman Grade 8 and Grade C who are matriculates and have
three years Railway Service; and

c) If the Departmental examination fails to provide enough
matriculates Por the 50% guota, direct recruitment to be

made through the Railway Service Commission.

3. In the scales of pay notified under recommdendations of
the 1Y Pay Commission, the Gradesof Fireﬁan A & 8 have been
merged and placad under a single scale of Rs,850-1500 ad

the posts in the merged s€ale &= redesignated as First Fbre-
mgn. The post in the erstwhile Fireman Grade-C were alloted
a single revised scale of Rs,825-1200 and wes designated as
Second Firemgn.

4, \Waltair Division of South Eastern Railway initiated
selection for filling up the posts of Fireman Grade I some
time in August, 1987, TheAtcotal of B8 vacancies was assessed
as existing and anticipated uptots 15-10-1987 in the Grade
of First Firemgn. Out of these, 44 posts were reserved for
being filled up Prom amongst the regular Second Fireman in
the scale of .5.825-1200 who had studied upto 8th class andwexd
below 45 years of age., The remaining 44 vasancies uere |
reserved for being filled up from amongst the metriculates |
uorking as Second Firemen and who had put in a minimum of
three years service, After holding the examination etc.
against the 50% quota for those who had studied 8th class ané
belowy 45 years,a part-panel of 34 names was published on I

18-7~1987, This was Pollowed by inclusion of another 18 names
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in the final panel which carried a total of 44 candidates.
The final panel was published on 16-5-1988. It is also
stated that Por this mode of selection a total of B3
eligible candidates were considered.

5. With regard to remaining 50% to be Pilled from
Ma;riculatgsluith minimum three years service, a.provisional
pangl was El;:f;gfgublished onIB-S-BB containing 17 names owd
that was followed by a furtherilist of 14 names and the
final panel issued on 16-5»198é contained a total of 31
candidates, |

6., In these panels the names of the applicants are not
included and aggrieved by this, this OA has been filed
claiming the following reiie?si:

i)  quash the impugned letter No.WPV:MR:18/I FM:PtIII
dated 26~11-1991 Lb% Which A aoév«?nfshraﬁm gusl-s‘lpid e tovm«h‘m

M J\‘\ha& ) P
ii) declare the panels formed for prometion to the posts

|
of 1 Firemen empanelling 44 non matriculate Fireman publisheﬁ
under DPD Waltair's No, WPY:MR:IFM:Pt.3/Conf. dated 18-12-87 |
and consisting 34 names, and Further panel published under
No.WPU:MR:18/1 FM:Pt.3/Con. déted 16~5-1988 contai ning

10 names as irregular and set aside them and also

iii) declare the panels Formeq for promotion to the posts

of I Fireman empanelling 17 matriculate II Fireman published
ander DPO Waltair's No.12/11/3taff/I/I FM: Pt.III/Conf,

dated 9-3-1988 anrd panel published under DPO YWaltair's No. |
12/11/ataff 1/1 FM/Pt.3/Conf, dated 15-5-1988 in which

14 matriculate candidates were included tntélling to 31 as
irregular and set aside them;.and |
iv) direct the official requﬁdents to draw a panel of

First Fireman Prom amongst II?Fireman who have qualified

in the selections of 1987, 88 and subsequent panel of 1988
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and arrange the names according to the interse seniority
of 11 Fireman as it stood prior to 15-10-1987, &he date
of DPO's circular for selection.and also

v) direct the efficial respondents to fix the pay of those
empanelled Fireman in the combined panel from the date
their junicrs are promoted as First Fireman on the basis
of earlier selections and also order payment of the arrears
of pay and allowances to such of the eligible candidates
who should have been considered for empanelment in the
selections held in 1987/88 as per Board's letter dated
3-11-1987 and CPO's letter dated 1-3-1988; and

vi) pay the costs of the present application and any other
claims the Hongrable Tribuhal may be pleased to decide.
7. The learned counsel for the applicants advanced a
number of grounds as under :

a) Railway.Board had issued instructior]s on 3-11-1987
with regard to the method of filling up the vacancies

of First Firem@n., It was instructed therein that the
vafancy in the Crade of Firsf Fireman in the scale of
ks.950-1500 will be filled cent per cent by promotion bf
second Fireman in the scale of Rs,825-1200 by a process of
selection but without any restriction to age ar qualifi-
cation., It is the contention of the applicant that this
procedure had not been adopted even though final panels
were published only in May, 1988,

b) The number to he empanelled with regar to none

matriculate candidates shpuld have been restricted to one

third of the eligible candidates viz. one third of 83. ‘

-g—{u.tﬂ ’
The panel iﬁ&%éail;ﬁannuunced included 44 names.@'The !

‘

selections through the two methods were processed simulta-
[

i
$
i
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simultaneoysly thereby denying the advantage to those
matriculates who had failed in the normal mode of
selection where all those with 8th class and below 45
years of age were considered, another chance if the
Departmental Examination for the matriculates had been
conducted secerately later, and (d} Seven candidates
in the selection pertaining to non-matrigulates were
added in the supplementary 1ist for extraneous consi-

derations.

8. The learned counsel for the respondents menticned ;
that the Railway Board Cirecular dt. 3.11;1987 was eircu-
lated by the South géﬁtern Railway only on 1-3-1588 with é
suitable elaboration regarding implementation. By that
time the selection process in both modes had already

been more or less completed. 1In fact part panels had
already been issued in both selections, by the time

the headguarters letter waé received, Reférence was
made to [ AIR 1983 8C 852 { Y.V.Rangaiah and others Vs.
J.Sreenivasa Rao and others; and the State of A,P. Vs.
J.Sreenivasa Rao and others, wherein it has been held
that the posts which fell vacant pribr to amended rules
would be governed by the ola rules and not by the new
rules, Since the instructions were received ) by the
Division eoncerned only in March, 1988, by which time

the process of selection by both the modes were more or
less completed and that tooc in regard to the vacancies
which had been computed on 15-10-1937 and thus even prior:
to 3,11,1987 of Railway Board's instructions whereby the |
amendment was introduced, we ecannot hold the said selectibn

conducted as per old rules to bhe illegal,
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9. As regards the contention that empanelment ghould

be restricted to one third eligible‘céndidates wi.th
reference to non-matriculate category, no specific
instructions could be produced. On the other hand the
Rallway Boérd's instrumtions'specify that the '3 X
formila will be obsearved subject to aVailébility of
eligible and willing candidates (Master c¢ircular No.
31-E(NG)1/90 pM1/41 dt. 31.7.1%91), The earlier ¢ir-

cular of Reilway Board dt. 3.9.1976 relied upon by the

‘learned counsel for the épplicant cannot hence be held

as applicgble,

10. As regerds the Qontention that simultaneous
processing of the two modes of selection should not

have taken place, there are no specific instructions
prohibiting the same. 'A matriculate candidate who is
included in the eligibility list on the basis of

5eniority for the selection from amongst‘noﬁ-matriculates
is not prevented fromlsimultaneOusly volunteeringvfor
selection by the other mode viz. from amongst matriculates
and if he gets sele;ted in both, he will‘natﬁaally prefer
inclusioﬁ in former which may give advantagé in seniority.
Thus no prejudice should he caused to any candidate by

holding the two modes of selections simultaneously. Hence,

this contention does not hold force,

11, in the reply filed by the respondents, ithas been
stated that the seven candidates whose inclusion has been
questioned in the OA appeared at the seiection on 19.10,1987
(ﬁéld for non-matriculates) but their names could not be
included in the part panel as these seven candidates had
not completed two years of sertvice requ;red for empanelment

and they were juniors to the candidates who were absent,
\

A" ~ it T
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1. The Generazal Manager, S.B

II Garden Reach Road,

2, The Chief Personnel Offi¢
11 Garden Reach Road, Cal

3. The Chiéf Operating Supe:
11 Garden Reach Road, ﬁ

4, The Divisional Railway
Waltair Division,

5. The Divisional Personnel
~ Waltair Division,

6. The Senior Divisional Mec
S.E.Ral lway, Waltair Divi

7. One copy to Mr.G.Ramachan
8. One copy to Mr.V.Bhimanna,

P

. Railway,

ver,

v

Union of India.

Calcutta-43,

S.E.Rly,
cutta-43.

intendent S.E. Raihqay,

a-l cutta=-4 3 .

Ma}nager, S.E+Rly,
Visakhapatnam—4.

Officer,
visakﬁapatnam-4.

S.E.Rly,

hanical Engineer,
sion, Visakhapatnam-4.,

dra Rao,

Advocate, CAT.Hyd.
sC for Rlys. CAT,Hyd.

. 9.0ne copy to Mr.M.pandurangé
10, One copy to Mr.Nw, Rammohar

11, One copy to Library, CAT
12 One

"

spare copYe.

*pvm.

A
yN*

3 Rao, Advocate, CAT.Hyd.

y Rao, Advocate, CAT.Hyd.

‘Hyd.
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However, their names were included in the final panel
on 16.5.1988 by which time they had completed. the

L - . v I
minimum 2 yearg in the lower grade, Even as per

+ LY “ .
Railway Board's letter No.E(NG)1/85/pPM1/13 RRC dt,
o . !
12.2.1587, the conditions of two years ?E minimum
service has to be satisfied only at the time of actual

. P i r

promotion and there is no ban on empanelment a2t an
sarlier stage. Hence, it follows that even if the ,

employee had not completed 2 years at the time of '
arinouncing sSelection he could still be bonsidéred for f

- L] * i ,
the seleetion but promotion as such can'be‘giqen only on:

4

13 3 Irr‘c r
. completion of .the minimum twe years service in the

f
lower grade, Hence, we do not find any irregularity

i '
in the inclusion of seven candidates referred.
|r !I

12, Sri Ram Mohan Rao, learned coungel £or the

respondents No.33, 43, 45'stc, contendgd that some
] i
regpondents had already been promoted to higher grades = "~
‘ I '
even by the date this OA has been file? and thug there

are la¥ches on the part of the applicaFtB in approaching
. [

this Tribunal and if'the‘Felief claimcp for the appliaaqts
is going)to be granted it will cjuse ?rejudice to the .
respondents who have already been proﬁoted. AIR 1970 SC 479
Sheikh Abdul Sattar Vs. Union of India was referred to

in support. There is no need to ‘advert to this position
h '
!

13, In the result, the 0.A., is dismissed, HNo costs,

\ :

7.0- 4 '* W .
- (w\\%—'\
(P.T.Thiruvengadam) ! v ( V.Neeladri Rao)

Member(A) ‘ i Vice Chairman

for disposal of this 0.a.

Dated 23rd Sep,, 1993.
Dictated in the open unrt.

. [
sk/grh. [ De:
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[ o ’t A
TYPED BY COMPAREDS™ . = % ifs
CHECKED BY APPROVED BY " . 5 '
M . : IN .THE CENTRAL ADMINISTRATIVE TRIBUNAL
‘ , HYZERABAD BENCH AT HYDERABAD
) - .~ [THE HON'ZLE MR.JUSTICE V.NEELADRI RAO
VICE CHAIRMAN
AND
THE HON'BLE MR.A}{B.GORTHI :MEMBER(A)
: D
W ‘ THE HON'BLE MR.7.CHANDRASEKHAR REDDY
, . h””gmMBER(JUHL)
. AND 7 '
THE HON'BLE MR.P.T.TIRUVENGADAM:M(Z)
Dateds -2 3 61 -1993
ORDER/JUDGMENT :
MLA./R.A./C.E,.No. .
. in :
ola.No, 7§§FM; e
TlA.No. (W.P,. | ). :

i

.Admitted and Interim directions
issued )

Allowed.

isposed of with directions

L
Dithissed,
~ "-_-_—'.‘_’--—'
Dismissed as ithdrawn
Idsmissed foyd default,

Re jected/Oragred.

No order as to costs.

Contral Admuistritive Tribunal ' S
DESFATCH s

s .' | ﬂ’q/'\-z 70CT i9§3 ( V. ‘

. FYDERABAD BENCH. L '.".-‘ |






